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Shortage of Hotel Accommodation

*519. SHRI C. RAMACHAN-DRAIAH:
Will the Minister of TOURISM be pleased to
state:

(a) whether there is an acute shortage
of hotel rooms sand approved hotel ac
commodation;
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(b) if so, the agency which studies and
determines the extent of shortage of approved
hotel accommodation;

(c) the manner in which Government
propose to meet this cliallengc from tourism
point; and

(d) the details of steps proposed to be
taken in 1998-99?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND TOURISM (SHRI MADAN
LAL KHURANA): (a) In the approved
sector, the Ministry of Tourism had estimated
requirement of 1.25 lakh hotel rooms by 2000
A.D. Presently ilicre are about 65000 hotel
rooms which are already functioning and
another about 47000 hotel rooms are in
various stagtcs of completion. The estimated
shortage is likely to be about 13000 rooms.

(b) The Ministry of Tourism assigns
specialised agencies to take up studies for
forecasting the accommodation scenario for
the future. In 1995 TAFSIL (Tourism
Advisory and Financial Services Corporation
Limited) was assigned the task of estimating
the requirement for accommodation. This
study was undertaken in close cooperation
with Tourism Finance Corporation of India.

(c) and (d) Since the construction of hotels
is a private sector activity, as a facilitator the
Government of India extends fiscal benefits,
duty concessions as well as interest subsidy to
catalyse the private investment in the sector.
The Government of India has also liberalised
guidelines and procedures for foreign in-
vestment and foreign collborations for
attracting investment in the sector. The
Ministry of Tourism is in touch with other
various Ministries / Departments as well as
the State Governments for extending various
incentives and benefits as well as for
rationalisation of taxes levied on the industry.
The Ministry of Tourism is also in touch with
the State Governments through the Ministry
of Urban Development for identification of
land for hotels throughout the country.



